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THE UTTAR PRADESH EDUCATIONAL INSTITUTIONS (TAKING
OVER OF MANAGEMENT) ACT, 1976*
[U.P. ACT NO. 18 OF 1976]

[Authoritative English Text of the Uttar Pradesh Shihsha Shanstha (Prabandha Hath
Man Lana) Adhiniyam, 1976]
AN

ACT

to provide for the taking over in the public interest of the management of educational
institutions run directly or indirectly by unlawful organizations or by their members or
sympathizers.

WHEREAS by the Central Government’s Order no. SO-306(E), dated July 3, 1975
the Central Government directed that rule 33 of the Defence and Internal Security of India
Rules, 1971, shall apply to certain organizations including the organization known as
Rashtriya Swayam Sewak Sangh;

AND WHEREAS the said organization, namely the Rashtriya Swayam Sewak Sangh
or its members or sympathizers are known to have been running, directly or indirectly, the
educational institutions specified in the Schedule;

AND WHEREAS as a result of the action taken against the said organization and
persons, places and funds connected with it, the management of the said institutions was
disrupted and it was apprehended that the continued running of the said educational
institutions was likely to be interrupted:;

AND WHEREAS with a view to maintaining the imparting of instruction in the said
educational institutions in a proper manner and without being vitiated by the ideology of
the said organization, the State Government took over through its officers the management
of the said educational institutions on different dates from July 1975 onwards;

AND WHEREAS the formal or informal instruction that used to be imparted in the
said educational institutions, before their management was so taken over, tended to
misguide the children studying therein, and to inculcate feelings of communalism in their
impressionable minds, and it is apprehended that if such instruction be permitted to be
continued the maintenance of harmony between different religious communities in India
may be prejudiced and the process of emotional integration among them be retarded;

AND WHEREAS it is apprehended that other organizations to which the said rule 33
of the Defence and Internal Security of India Rules, 1971, apply or their members or
sympathizers, may also be found to run educational institutions in which the instruction
imparted, formally or informally, may likewise end to misguide the children studying
therein and inculcate in their impressionable minds feelings contrary to the national
objectives of secularism and emotional integration between different religious
communities;

AND WHEREAS it is accordingly in the public interest to take over the management
of the aforesaid educational institutions for a temporary period;

NOw THEREFORE, it is hereby enacted in the Twenty-seventh Year of the Republic
of India, as follows:-

IT Is HEREBY enacted in the Twenty-seventh Year of the Republic of India as
follows :

1- (1) This Act may be called the Uttar Pradesh Educational Institutions (Taking
Over of Management) Act, 1976;

(2) It extends to the whole of Uttar Pradesh
(3) It shall be deemed to have come into force on February 28, 1976.

1. For statements of objects and Reasons, please see Uttar Pradesh Gazette Extraordinary, dated April 5, 1976.
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[U. P. Educational Institutions (Taking Over of Management) Act, 1976] [Section 2-3]

Definitions

Management
of the
scheduled
institutions to
vest in the
State
Government

2-

3-

In this Act —
(a) “appointed date” means —

(i) in relation to educational institution specified in the Schedule in
the first instance, the date of commencement of this Act;

(ii) in relation to an educational institution specified subsequently by
notification under sub-section (2) of section 3, the date of publication of
such notification in the Gazette;

(b) “Scheduled institution” means an educational institution specified in the
Schedule, being an institution which was being run, or may in future be found to
be run, directly or indirectly —

(i) by the organization known as the Rashtriya Swayam Sewak Sangh
or by its members or sympathizers, whether through the society known as
Shishu Shiksha Prabandh Samiti, Uttar Pradesh or through any other
society or body whatsoever : or

(ii) by any other organization to which rule 33 of the Defence and
Internal Security of India Rules, 1971, for the time being applies, or by its
members or sympathizers.

(1) On and from the appointed date, the management of all scheduled
institutions shall vest in the State Government for a period of one year from such
date :

Provided that the State Government may by notification extend the aforesaid
period by one year or less at a time, so, however, that the total period of extension
does not exceed two years in the aggregate.

(2) The State Government may by notification include in the Schedule any
other educational institution in respect of which it is satisfied that it is being run,
directly or indirectly, by the Rashtriya Swayam Sewak Sangh or by any other
organization to which rule 33 of the Defence and Internal Security of India Rules,
1971, for the time being applies, or by their members or sympathizers, and upon
the publication of such notification in the Gazette the Schedule shall be deemed to
be amended accordingly.

(3) In the case of scheduled institutions the management of which has before
the commencement of this Act been taken over by the District Inspector of Schools
or any other officer in pursuance of any order issued or purporting to have been
issued under the Defence and Internal Security of India Rules, 1971, such taking
over shall be deemed to have been effected under the provisions of sub-section (1)
and the management of such scheduled institutions shall be deemed to have vested
in the State Government under this section as if this Act were in force at all
material times :

Provided that the period during which, the management of the institutions was
so vested in the State Government prior to the twenty-eighth day of February,
1976, shall be in addition to the period of one year from such date and the
maximum period of extension mentioned in sub-section (1).

(4) After the expiry of the period referred to in sub-section (1), the
management of the institution concerned shall revert to the society or other body
from which the management of the institution was taken over :
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[Section 4-5]

Provided that the State Government may before handing over the
management of such institution to such body require that the members of such
body shall take such steps as may be specified, including, if necessary, the
reconstitution of the governing body thereof, with a view to ensuring that the
instruction that would be imparted in the educational institution after such
reversion would fall in line with the national objectives of secularism and
emotional integration between different religious communities.

(5) For the removal of doubts is hereby declared that no compensation or any
other amount whatsoever shall be due to the society or other body owning a
scheduled institution in respect of its management, remaining with the State
Government for a temporary period as aforesaid in accordance with the provisions
of this Act.

(1) The State Government may, by a general or special order, authorize the
District Inspector of Schools or any other officer (hereinafter called the
“authorized officer”) to take over the management of any scheduled institution,
and the officer so authorized shall, under the superintendence and directions of the
State Government, carry on the management of such institution .

(2) On the issue of an order under sub-section (1) the charge of management of
the scheduled institution shall vest in the authorized officer, and all persons in
charge of the management of such scheduled institution immediately before the
issue of such order shall cease to be in charge of such management and shall be
bound to deliver to the authorized officer all assets, books of accounts, registers or
other document in their custody relating to such institution and to comply with any
other direction issued by him in connection therewith :

Provided that in case the management of any scheduled institution is already
with the District Inspector of Schools or any other authorized officer immediately
before the commencement of this Act, it shall be deemed to have vested in such
officer under this section as if this Act were in force at all material times and such
officer were duly authorized by the State Government under this section.

(3) In particular, and without prejudice to the generality of the power of
management referred to in sub-section (2), the authorized officer shall have powers
to appoint and terminate the services of teachers and other employees, and also
disciplinary powers, including power of dismissal or suspension, over the teachers
and other employees of the scheduled institution, the power to manage the
properties appurtenant to or endowed for the scheduled institution, the power to
operate bank accounts of the scheduled institution, and the power to realize fees
from the students of the scheduled institution.

If any person, after commencement of this Act —

(a) fails to deliver to the authorized officer any assets, books of account
register or any other documents in his custody relating to the scheduled
institution in respect of the management of which such officer has been
authorized ; or

(b) retains any property of such scheduled institution or removes or
destroys it; or

(c) fails to comply with any direction issued by the authorized officer
under this Act;
he shall be punishable with imprisonment for a term which may extend to

three years or with fine which may extend to two thousand rupees or with both.
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[U. P. Educational Institutions (Taking Over of Management) Act, 1976] [Section 6-8]
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(1) Notwithstanding anything contained in any other law or in any contract or
other instrument, if the State Government is satisfied that the continuance in
service of a teacher of a scheduled institution is prejudicial to the purposes of this
Act, it may, at any time, by notice, without assigning any reason, terminate his
services.

(2) The period of such notice shall be three months or the period specified in
the conditions of service, if any, applicable to him, whichever is less :

Provided that the services of any such teacher may be terminated, without
such notice or by a shorter notice, and on such termination, the teacher shall be
entitled to claim from the scheduled institution a sum equivalent to the amount of
his pay plus allowances, if any, for the period of notice or, as the case may be, for
the period by which such notice falls short of three months, at the same rates at
which he was drawing immediately before such termination

(3) The State Government may by order direct that the power conferred on it
by sub-section (1) shall, in such circumstances and under such conditions, if any,
as may be specified in the direction, be exercised or discharged by any officer or
authority specified in this behalf.

(4) Any order of termination of services of a teacher or other employee of a
scheduled institution passed or purported to be passed by an authorised officer
before the commencement of this Act shall be deemed to be duly passed by him
under sub-section (1) as if he were duly authorized by a direction under sub-
section (2) in this behalf, and shall be deemed to be valid notwithstanding that no
notice as provided in sub-section (1) or sub-section (2) was given and
notwithstanding any other defect of form :

Provided that every such teacher or other employee whose services were so
terminated shall be entitled to claim a sum mentioned in sub-section (2) from the
scheduled institution.

(1) No suit, prosecution or legal proceedings shall lie against any person for
anything which is in good faith done or intended to be done in pursuance of this
Act or any order or direction issued there under.

(2) No suit or other legal proceedings shall lie against the State Government
for any damage caused or likely to be caused by anything which is in good faith
done or intended to be done or deemed to be done in pursuance of this Act.

(1) The Uttar Pradesh Educational Institutions (Taking Over of Management)
Ordinance, 1976 is hereby repealed.

(2) Notwithstanding such repeal anything done or any action taken under the
said Ordinance shall be deemed to have been done or taken under the
corresponding provisions of this Act as if this Act were in force at all material
times.
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SCHEDULE
AGRA DIVISION

Saraswati Vidya Mandir Inter College, Agra.

Saraswati Shishu Mandir, Subhas Park, Rakabganj, Agra.
Saraswati Vidya Mandir, Ashok Nagar, Loha Mandi, Agra.
Saraswati Vidya Mandir, Krishna Gaushala, Shahganj, Agra.
Saraswati Vidya Mandir, Firozabad, Agra.

Saraswati Montessori School, Vijaynagar Colony, Agra.
Saraswati Shishu Mandir, Ghuriyabagh, Aligarh.

Saraswati Shishu Mandir, Sikandra-rao, Aligarh.

Rao Mahendra Pal Singh Saraswati Shishu Mandir, Bilram Gate, Kasganj,
Etah.

Saraswati Shishu Mandir, Ganj Dundwara, Etah.
Saraswati Shishu Mandir, Marhara Gate, Etah.

Saraswati Shishu Mandir, Station Road, Mainpuri.
Shishu Mandir Purva Madhyamik Vidyalaya, Mainpuri.
Saraswati Shishu Mandir, Shikohabad, Mainpuri.
Saraswati Shishu Mandir, Bebar, Mainpuri.

Shishu Mandir, Kishan Ganga, Lal Darwaja, Mathura.
Saraswati Shishu Mandir, Chorghat, Vrindaban, Mathura.
Saraswati Shishu Mandir, Baldeo, Mathura.

MEERUT DIVISION
Saraswati Shishu Mandir, Purwa Mahavir, Meerut.
Saraswati Shishu Mandir, Kothi Gate, Hapur.
Saraswati Shishu Mandir, Nehrunagar, Gaziabad.
Saraswati Shishu Mandir, Muzaffarnagar.

Saraswati Shishu Mandir, Khatoli.

Saraswati Shishu Mandir, Shamali.

Saraswati Shishu Mandir, Jansath.

Saraswati Shishu Mandir, Civil Lines, Bulandshar.
Saraswati Shishu Mandir, Station Road, Dadri.
Saraswati Shishu Mandir, Sikandrabad.
Saraswati Shishu Mandir, Gulawati.
Vivekanand Balmandir, Aurangaba.
Vivekanand Vidyapith, Dankaur, Bulandshar.
Saraswati Bal Mandir, Rabupura.

Deo Nagri Inter College, Gulwati, Bulandshar.

Kamla Devi Bajoria Saraswati Shishu Mandir, Evam Saraswati Purva
madhyamik Vidya Mandir, Nagarpalika Colony, Saharanpur.

Vivekanand Vidya Mandir, Krishanpura, Saharanpur.
Ram Krishna Paramhansa Vidyalaya, Raiwala, Saharanpur.
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Gomti Smarak Saraswati Shishu Mandir, 314 Subhas Nagar, Mumfordganj,

Prayag-2.

Saraswati Shishu Mandir, Ananda, Clive Road, Allahabad.
Saraswati Shishu Niketan, 23, Kathaghar, Prayag.
Saraswati Shishu Mandir, Pakkatalab, Etawah.

Saraswati Shishu Mandir, Kasba Debiapur, Etawah.
Saraswati Shishu Mandir, Farrukhabad.

Saraswati Shishu Mandir, Kayamganj, Farrukhabad.
Saraswati Shishu Mandir, Kannauj.

Saraswati Shishu Mandir, Tirwa

Saraswati Shishu Mandir, Chibramau.

Vidya Mandir Junio High School, Kayamgan;.

Saraswati Shishu Mandir, Khaga, Fatehpur.

Saraswati Shishu Mandir, Chowk, Fatehpur

Maharaja Devi Saraswati Shishu Mandir, Khalasi Line, Kanpur.
Sanatan Dharam Saraswati Shishu Mandir, Kaushalpuri, Kanpur.
Saraswati Shishu Mandir, Govindnagar, Kanpur.
Saraswati Shishu Mandir, Keshonagar, Kanpur.

Saraswati Shishu Mandir, J.K. Puri, Jajmau, Kanpur.
Saraswati Shishu Mandir, H.B.T.l. Colony, Kanpur.
Saraswati Shishu Mandir, Railbazar, Kanpur.

Saraswati Shishu Mandir,Jhinjhak, Kanpur.

Saraswati Shishu Mandir, Pukhrayan, Kanpur.

Deen Dayal Upadhyay Higher Secondary School, Kanpur.
Ram Lala Higher Secondary School, Rawatpur, Kanpur

Sri Muni Hindu Higher Secondary School, Govindnagar, Kanpur.

LUCKNOW DIVISION
Saraswati Shishu Mandir, Niralanagar, Lucknow.
Saraswati Shishu Mandir, Model House, Lucknow.
Saraswati Shishu Mandir, Malihabad, Lucknow.
Shishu Mandir Sanstha, Gosainganj, Lucknow.
Saraswati Shishu Mandir, Kheri.
Dharam Sabha Inter College, Lakhimpur, Kheri.
Sanskrit Pathshala, Lakhimpur, Kheri.
Saraswati Shishu Mandir, Vivekanandpuri, Sitapur
Saraswati Shishu Mandir, Mabholi, Sitapur.

Patel Bataso Rajrani Inter College, Terwa, Gausganj, Hardoi.
Bhartiya Inter College, Pali, Hardoi
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1. Jhansi

2. Banda

3. Hamipur
4. Jalaun

5. Lalitpur
1. Naini Tal
2. Almora
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JHANSI DIVISION
Saraswati Shishu Mandir, Jhansi.
Saraswati Shishu Mandir, Mauranipur, Jhansi.
Saraswati Shishu Mandir, Banda.
Rajendra Saraswati Shishu Mandir, Karvi, Banda.
Saraswati Shishu Mandir, Manikpur, Banda.
Ramnath Ram Krishna Saraswati Shishu Mandir, Karvi, Banda.
Saraswati Shishu Mandir, Hamirpur.
Saraswati Shishu Mandir, Rath, Hamirpur.
Shishu Shiksha Sadan, Mahoba, Hamirpur.
Shishu Shiksha Niketan, Kurara, Hamirpur.
Baba Raja Ram Higher Secondary School, Jhalokar, Hamirpur.
Saraswati Shishu Mandir, Konch, Jalaun.
Saraswati Shishu Mandir, Jalaun.
Saraswati Shishu Mandir, Orai, Jalaun.
Salig Ram Pathak Inter College, Konch, Jalaun.
Saraswati Shishu Mandir, Lalitpur.

KUMAUN DIVISION
Saraswati Shishu Mandir, Haldwani, Naini Tal.

Saraswati Shishu Mandir, Tanakpur, Naini Tal.
Saraswati Shishu Mandir, Ramnagar, Naini Tal.
Saraswati Shishu Mandir, Khatima, Naini Tal.
Saraswati Shishu Mandir, Kashipur, Naini Tal.
Saraswati Shishu Mandir, Sitarganj, Naini Tal.
Saraswati Shishu Mandir, Kitcha, Naini Tal.
Saraswati Shishu Mandir, Rudrapur, Naini Tal.
Saraswati Shishu Mandir, Bazpur, Naini Tal.
Saraswati Shishu Mandir, Gadarpur, Naini Tal.
Junior High School, Haldwani, Naini Tal.

Janta Inter College, Rudrapur, Naini Tal.
Saraswati Shishu Mandir, Almora.

Saraswati Shishu Mandir, Bageshwar.
Vivekananda Bal Mandir, Almora.
Vivekananda Bal Mandir, Bageshwar.

Krishi Uchchtar Madhyamik Vidyalaya, Vijaypur Patiya, Almora.
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Saraswati Shishu Mandir, Pithoragarh.
Saraswati Shishu Mandir, Lohaghat, Pithoragarh.
Saraswati Shishu Mandir, Didihat, Pithoragarh.
Shishu Mandir, Dharchula, Pithoragarh.
Vivekanand Vidya Mandir, Pithoragarh.
GARHWAL DIVISION
Saraswati Shishu Mandir School, Dehra Dun.
Saraswati Shishu Mandir School, Rishikesh, Dehra Dun.
Saraswati Shishu Mandir, Joshimath, Chamoli.
Shishu Sadan, Kotdwar, Garhwal.
Shishu Sadan, Shrinagar, Garhwal.
Saraswati Shishu Mandir, Tehri.

Saraswati Shishu Mandir, Uttarkashi.

VARANSI DIVISION
Bhartiya Shishu Mandir, Shidhgiri Bagh, Varanasi.
Adarsh Shiksha Mandir, Bhadeni, VVaranasi.
Vivedit Shiksha Sadan, Sidhgiri Bagh, Varanasi.
Bhartiya Shishu Mandir, Shivpur, Varanasi.
Bhartiya Shishu Mandir, Bhadohi, Varanasi.
Bal Niketan, Purvi Bazar, Mughalsarai, Varanasi.
Bhartiya Shishu Mandir, Ram Nagar, Varanasi.
Bhartiya ShishuNiketan, Lanka, Varanasi.
Bhartiya Shishu Mandir, Englishiya Lane, Varanasi.
Bhartiya Vidya Mandir, Mulwadih, Varanasi.
Samarth Bal Vidyalaya, Gobardhan Sarai, Varanasi.
Bhartiya Shishu Mandir, Sayid Raja, Varanasi.

Bhartiya Shishu Mandir Uchchtar Madhyamik Vidyalaya, Englishya Line,
Varanasi.

Saraswati Shishu Mandir, Mohalla Jagdishpur, Ballia.
Saraswati Shishu Mandir, Dikendrapur Town, Ballia.
Saraswati Shishu Mandir, Bilthara Road, Ballia.

Saraswati Shishu Mandir, Sangat Kala Raiganj, Ghazipur.
Saraswati Shishu Mandir, Jangipur, Ghazipur.

Saraswati Shishu Mandir, Ravindrapuri, Gorabazar, Ghazipur.
Saraswati Shishu Mandir, Jamaniya, Ghazipur.

Kamakhya Bal Vidya Mandir, Gahmar, Ghazipur.

Adarsh  Shishu Mandir, Mohammadabad, Yusufpur, (Shaheednagar),
Ghazipur.

Saraswati Shishu Mandir, Saidpur, Ghazipur.
Adarsh Bal Vidya Niketan, Dildarnagar, Ghazipur.
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5. Mirzapur
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Saroj Bal Niketan, Kerakat, Jaunpur.

Saraswati Shishu Mandir, Shahganj, Jaunpur.
Vivekanand Shishu Mandir, Madiyahoo, Jaunpur.
Saraswati Shishu Mandir, Machalishahr, Jaunpur.

Pandit Din Dayal Upadhyaya Saraswati Shishu Mandir, Mungra, Badshahpur,
Jaunpur.

Saraswati Shishu Mandir, Jaunpur.

Shishu Mandir, Rampur, District, Jaunpur.

Bhartiya Vidya Mandir, Mohalla Khasanpur, Jaunpur.

Saraswati Shishu Mandir, Ganeshganj, Mirzapur.

Bhartiya Shishu Mandir, Narghat, Mirzapur.

Shishu Shiksha Niketan, Obra, Mirzapur.

Bhartiya Vidyalaya, Gorawar, Mirzapur.

Madho Vidyalaya Inter College, Pursottampur, Mirzapur.

Vind Vidyapith, Vindhayachal, Mirzapur.
ROHILKHAND DIVISION

Saraswati Shishu Mandir, Pilibhit Road, Bareilly.

Vivekanand Saraswati Shishu Mandir, Kasba Aoanla, Bareilly.

Saraswati Vidya Mandir, Faridpur, Bareilly.

Saraswati Vidya Mandir, Bareilly.

Srikrishna Junior High School, Nawabganj, Bareilly.

Saraswati Shishu Mandir, Afjalgarh, Bijnor.

Saraswati Shishu Mandir, Chandpur, Bijnor.

Saraswati Shishu Mandir, Noorpur, Bijnor.

Saraswati Shishu Mandir, Dhampur, Bijnor.

Sri Ram Saraswati Shishu Mandir, Badaun.

Dayanand Saraswati Shishu Mandir, Sahaswan, Bandaun.

Saraswati Shishu Mandir, Ujhani, Badaun.

Asharfidevei Saraswati Shishu Mandir, Bisauli, Badaun.

Saraswati Shishu Mandir, Islamnagar, Badaun.

Saraswati Shishu Mandir, Pilibhit.

Saraswati Shishu Mandir, Puranpur, Pilibhit.

Saraswati Shishu Mandir, Bisalpur, Pilibhit.

Saraswati Shishu Mandir, Bilsanda, Pilibhit.

Sanatan Dharam Bankey Bihari Rama Inter College, Pilibhit.

Saraswati Shishu Mandir, Rampuir.

Saraswati Shishu Mandir, Shahjahanpur.

Saraswati Shishu Mandir, Tilhar, Shahjahanpur.
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Saraswati Shishu Mandir, Jalalabad, Shahjahanpur.
Saraswati Shishu Mandir, Khudaganj, Shahjahanpur.
Saraswati Shishu Mandir, Khudaganj, Shahjahanpur.
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7. Moradabad Saraswati Shishu Mandir, Chandausi, Moradabad.
GORAKHPUR DIVISION

1. Gorakhpur. Saraswati Shishu Mandir, Gorakhpur.

Saraswati Shishu Mandir, Nautanwa, Gorakhpur.

Saraswati Shishu Mandir, Siswa, Gorakhpur.

Smt. Sudama Devi Saraswati Shishu Mandir, Barhalganj, Gorakhpur.

Gopal Shishu Mandir, Gola, Gorakhpur.

Gopal Shishu Mandir, Narendra Bazar, Chauri Chaura, Gorakhpur.

Gopal Shishu Mandir, Sahjanwa, Gorakhpur.

2. Azamgarh Saraswati Shishu Mandir, Azamgarh.

Saraswati Shishu Mandir, Mau, Azamgarh.

Saraswati Shishu Mandir, Kopaganj, Azamgarh.

Saraswati Shishu Mandir, Ghosi, Azamgarh.

Saraswati Shishu Mandir, Madhuban, Azamgarh.

Saraswati Shishu Mandir, Dohrighat, Azamgarh.

Saraswati Shishu Mandir, Sarai Mir, Azamgarh.

Saraswati Shishu Mandir, Lalganj, Azamgarh.
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Saraswati Shishu Mandir, Phoolpur, Azamgarh.
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Bal Shishu Sadan, Burwa, Azamgarh.
3. Basti Saraswati Shishu Mandir, Naugarh, Basti.
Saraswati Shishu Mandir, Bansi, Basti.

Saraswati Shishu Mandir, Rohta Chauraha, Basti.
Saraswati Shishu Mandir, Razabazar, basti.

4. Deoria Saraswati Shishu Mandir, Tamkhuhi, Deoria.
Saraswati Shishu Mandir, Padrauna, Deoria.
Saraswati Shishu Mandir, Ram Kola, Deoria.
Saraswati Shishu Mandir, Khadda, Deoria.
Saraswati Shishu Mandir, Bhatni, Deoria.
Saraswati Shishu Mandir, Chhitauni, Deoria.
Saraswati Shishu Mandir, Lakshmiganj, Deoria.

Saraswati Shishu Mandir, Tamkhuhi Raj, Deoria.
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Saraswati Shishu Mandir, Barhaj, Deoria.
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Saraswati Shishu Mandir, Indupur, Deoria.
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Saraswati Shishu Mandir, Bodarwar, Deoria.
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12. Saraswati Shishu Mandir, Lar, Deoria.
13. Saraswati Shishu Mandir, Deoria.

FAIZABAD DIVISION
1. Faizabad Saraswati Shishu Mandir, Haiderganj, Faizabad.
Saraswati Shishu Mandir, Gosainganj, Faizabad.
Saraswati Shishu Mandir, Akbarpur, Faizabad.
Saraswati Shishu Mandir, Tanda, Faizabad.
Saraswati Shishu Mandir, Ramnagar Colony, Faizabad.
Sri Daya Nand Saraswati Shishu Mandir, Jalalpur,
Anil Saraswati Vidya Mandir, Wazirganj, Faizabad.
2. Bahraich Saraswati Shishu Mandir, Bahraich.
Saraswati Shishu Mandir, Nanpara, Bahraich.
Saraswati Shishu Mandir, Bhinga, Bahraich.
Saraswati Shishu Mandir, Payagpur, Bahraich.
Saraswati Shishu Mandir, Jarwal, Bahraich.
Saraswati Shishu Mandir , Shivpur, Bahraich.
3. BaraBanki Saraswati Shishu Mandir, Bara Banki.
Saraswati Shishu Mandir, Fatehpur, Bara Banki.
Saraswati Shishu Mandir, Ramsanehighat, Sumerganj, Bara Banki.
Mahavir Bal Vidyamandir Junior High School, Dariyabad, Bara Banki.
Nand Kishore Bal Vidyamandir, Rudauli, Bara Banki.
Nand Kishore Balika Vidyalaya, Rudauli, Bara Banki.
4. Gonda Saraswati Shishu Mandir, Gonda.
Saraswati Shishu Mandir, Mankapur Road, Gonda.
Baba Garibdas Saraswati Shishu Mandir, Utraula, Gonda.
Saraswati Shishu Mandir, Colonelganj, Gonda.
Saraswati Shishu Mandir, Balrampur, Gonda.
Saraswati Shishu Mandir, Tulsipur, Gonda.
Saraswati Shishu Mandir, Nawabganj, Gonda.
5. Pratapgarh Saraswati Shishu Mandir, Pratapgarh.
Saraswati Shishu Mandir, Patti, Pratapgarh.

6. Sultanpur Saraswati Shishu Mandir, Sultanpur.
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Saraswati Shishu Mandir, Musafirkhana, Sultanpur.




